FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. Sriya Farms and Feeds Private Limited

SI. No | PARTICULARS DETAILS

1. Name of corporate debtor Sriya Farms and Feeds Private Limited

2. Date of incorporation of corporate debtor | 17" April, 2015.

3. Authority under which corporate debtor | Registrar of Companies, Bangalore
is incorporated /registered

4. Corporate Identity No. / Limited Liability | U05000KA2015PTC079879
Identification No.of corporate debtor

5. Address of the registered office and | No.208/B, 1st Stage, HBR Layout, 2nd
principal office (if any) of corporate | Block, 80 Feet Main Road , Bangalore,
debtor Karnataka- 560 043.

6. Date of closure of Insolvency Resolution | 16" March,2026 [Liquidation ordered by
Process NCLT on 17" March,2026 ]

7. Liquidation commencement date of | 17" March,2026 [Order received on 20™
corporate debtor March,2026]

8. Name and registration number of the | M/s. SPP Insolvency Professionals LLP
insolvency professional acting as | Reg.no.IBBI/IPE-0143/IPA-1/2022-
liquidator 23/50033

9. Address and e-mail of the liquidator, as
registered with the Board M/s. SPP Insolvency Professionals LLP.,

10. Address and e-mail to be used for | 2nd Floor, CODISSIA, G.D. Naidu
correspondence with the Liquidator Towers, Huzur Road, Coimbatore - 641

018

Ph.no: +91-94888-10404

Mail to:sriya.lig@gmail.com /
ipeadmin@sppgroups.com.

11. Last date for submission of claims 16™ April,2026.




Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered the
commencement of liquidation of the M/s. Sriya Farms and Feeds Private Limited on 17" March,2026.

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in=>
Resources> Downloads—>Forms under IBBI (Liquidation Process) Regulations, 2016.

The stakeholders of M/s. Sriya Farms and Feeds Private Limited are hereby called upon to submit their
claims with proof on or before 16™ April, 2026 to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed
to be submitted under section 38.]

Date : 21.03.2026
Place :Coimbatore

CA Mahalingam Suresh Kumar

Designated Partner and Authorized Signatory

M/s. SPP Insolvency Professionals LLP [IPE] acting as
Liquidator of M/s. Sriya Farms and Feeds Private Limited
AFANo.: AA1/50033/02/300626/20056 valid upto 30.06.2026

Form B has been published in the following Newspapers

1. The New Indian Express- Bengaluru Edition covering Kolar in English language published
on 22.03.2026

2. Prajavani - Bengaluru Edition covering Kolar in Kannada Language published on
23.03.2026
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JOB

OPPORTUNITIES

PERSONAL

BUILDERS

ESSENTIAL

General Lost .
Water Proofing

REQUIRED COMPUTER DOCUMENT LOST
operator well versed with
MS Office with good typing I‘xgﬂ?éhla”ré"{:?:%’rﬁﬁgzv
speed. Also wanted court | general public that Original LEAKAGE...
attender. Work area Jalahalli Sale Deed No:1770/
near HMT. Contact 1982-83 dated:07/07/1982, LEAKAGE... Old/New
8123066607 ... pertaining to my property Building, Sump

HIRING OFFICE ASSISTANTS Nagarabhavi

& CLERKS (Textile Export
Company) Bommanahalli,
Bangalore. Mail:
starsilks@gmail.com

Hospital & |
Medical Jobs

been lost / mis

dated:12/03/2026,

WANTED NURSING
Staff, Contact:

#74, Canara Bank Colony,
Bengaluru -560072, has

| have duly filed a
complaint vide Lost
Report: 2105949/2026

jurisdictional Bengaluru
City Police. Any person
misusing the said Sale
Deed will be doing so at
their own risk. Any finder of
the said Sale Deed is
requested to kindly contact
me on Mobile no:
7899876263 and return
it please.

Road, Bathroom, Wallcrack,

Skylight, Terrace
Waterproofing done
by New Technology-

9880916988

placed.

with the

CAUTION NOTICE
Readers are advised to make
appropriate thorough enquiries
before acting upon any

Chaitanya Hospital No
80 /117, P&T Colony,
R.T.Nagar Bangalore
Contact: 9900520357

To Place your Classified
Ads Contact:

9845114560

advertisement. This newspaper
does not vouch or subscribe to

the claims and representations
made by advertisers.
Advertisement Manager
The Printers (Mysore) Pvt. Ltd.
Bengaluru
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Hassan: Abhishek (23) of Annenahalli village in
Channarayapatna was killed on the spot after falling from a
coconut tree here on Saturday. The incident occurred when he
climbed the coconut tree to pluck tender coconuts.

MYSURU

sunpay /,03.2026

03

1.47L farmers await Rs 192.17 cr compensation

Farmers in the state continue to remain in distress as a large number of insurance claims are yet to be settled

MP slams Revanna for ‘targeting
officials’, calls privilege
motion politically motivated

EXPRESS NEWS SERVICE@Hassan

Dakshina Kannada has received
the highest farmers registration
with 3,32,750 applications, just
two applications were rejected
and for 3,32,748 eligible farmers,
Rs 281.60 crore compensation
has been calculated. Out of
which 2,99,593 applications have
been settled with Rs 249.93 crore.
For the 33,155 pending farmers
applications, Rs 31.66 crore pend-
ing insurance amount had to be
paid. In Uttara Kannada where
90,245 farmers have submitted
applications for a total amount
of Rs 74.13 crore insurance, the
insurance company has not set-
tled the amount for any farmer.
Even in Mysuru, Mandya and
Chamarajanagar districts, only
12, 11, and 12 applications have
been submitted for a total
amount of Rs 1.66lakh, 1.131akh
and Rs 1.34 lakh, respectively,

B KLAKSHMIKANTHA @ Mysuru ture Department official ex-
plained that no compensation is
paid if no loss is recorded in the
insured unit as per weather data.
Even when losses occur, payouts
may vary depending on the se-
verity of weather indices, eligi-
bility criteria, and regional cli-
matic differences. The official
added that the insurance com-
pany has been directed to clear
all pending compensation relat-
ed to horticulture crops at the
earliest. Federation of Farmers
Association president Kuruburu
Shantakumar told TINSE that
farmers will not get proper com-
pensation for the crop loss due to
bad weather. “As the insurance
companies come under the cen-
tral government, the state gov-
ernment cannot force these in-
surance companies to settle
claims,” he said.

Districts with the highest pending compensation amount in state

Uttara Kannada - 90,245 (pending farmers applications) -- Rs 74.13

FARMERS, who suffered finan- LA
crore (pending insurance amount)

cial losses due to adverse weath-
er conditions, continue to re-
main in distress as a large
number of insurance claims are
yet to be settled.

A total of 1,47,130 farmers who
applied under the Weather-based
Crop Insurance Scheme for 2024-
25 are still awaiting compensa-
tion, with Rs 192.17 crore
pending.

According to the latest data
available with TINSE, as many as
7,51,924 applications were regis-
tered under the scheme, of
which 7,45,433 were found eligi-
ble, amounting to a total com-
pensation of Rs 1,382.25 crore. So
far, 5,98,303 claims have been set-
tled and Rs 1,190.07 crore has
been disbursed. Interestingly,

HASSAN MP Shreyas Patel on Saturday criticised Holenar-
asipur JDS MLA H D Revanna for allegedly demoralising
senior officials and threatening them with privilege motions
in the Assembly. Patel said it was unfair to target officials for
not following directions that may be unlawful. “As a senior
legislator, he should guide officials and, if needed, caution
them in a democratic manner over administrative lapses,”
he said. Referring to Revanna’s recent move to initiate a
privilege motion against Hassan Deputy Commissioner K S
Latha Kumari, Patel termed the action politically motivated.
He alleged that Revanna has developed a habit of raising
‘unnecessary and trivial’ issues against officials who do not
act at his behest. “He should instead raise questions on de-
velopment and pressing public issues. Frequent targeting of
officials will hamper development works in the district,”
Patel said, adding that officers must be allowed to function
as per established government rules. Patel also alleged that
the MLA had targeted Congress workers by directing the po-
lice to file false complaints against them. “We have no objec-
tion if any official is questioned for failing to discharge du-
ties honestly. But interference in administration is not
acceptable,” he said.

Accusing Revanna of not respecting the bureaucracy and

Dakshina Kannada - 33,155 (pending farmers applications) -- Rs
31.66 crore (pending insurance amount)

Vijayapura - 1,319 (pending farmers applications) -- Rs 26.85 crore
(pending insurance amount)

Chitradurga - 5,584 (pending farmers applications) -- Rs 15.12 crore
(pending insurance amount)

Under the scheme, each Gram
Panchayat is treated as an insur-
ance unit. Compensation is cal-
culated based on weather indi-
ces for each unit through the
‘Sanrakshane’ software, in ac-
cordance with the prescribed
terms. The insurance amount is
directly credited to eligible farm-
ers by the company. A Horticul-

but are yet to receive the amount.
The insurance company, M/s
KSHEMA General Insurance Co
Ltd, which is implementing the
scheme in 11 districts during
2024-25, had delayed settlement
of claims due to objections re-
lated to weather data. However,
the company has now begun
processing the pending claims.

Injured SSLC student writes exam from

- " |
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MLA Roopa Kala Sasﬁidhar giving away financial help to the mother of Kusuma

EXPRESS NEWS SERVICE@ KGF

KGF Congress Legislator Roopa
Kala Sashidhar has stated that
Education Department officials
were directed to ensure all nec-
essary facilities for student Ku-
suma to take the SSLC exami-
nations with confidence.

Instructions were also issued
to the KGF District Surgeon to
provide an ambulance on all ex-
amination days. Speaking to
reporters after meeting Kusu-
ma, who is being transported to
the exam centre by ambulance
and writing her papers with
the assistance of another stu-
dent at St Mary’s High School,
Roopa said the student has
completed her first paper and
will appear for the remaining
exams with confidence. She
added that Block Educational
Officer Narayanaswamy had
been duly instructed to provide
all necessary facilities to ena-
ble Kusuma to take the exami-
nations without difficulty:

The MLA also extended fi-

nancial assistance to the stu-
dent’s parents and assured con-
tinued support for Kusuma’s
future education. She praised
the student for her motivation,
courage, and willpower in pur-
suing her examinations despite
her condition.

When family members in-
formed the legislator that Ku-
suma requires two more sur-
geries, Roopa responded that
she would take up the matter
with the authorities concerned.
It may be recalled that Kusuma,
an SSLC student, met with an
accident and sustained severe
injuries. Following surgery, she
has been recuperating at her
residence in Chinnaganahalli.
When she expressed her desire
to take the examinations, the
Education Department coordi-
nated with the Health Depart-
ment to arrange an ambulance.
She was brought to the class-
room on a stretcher, where she
dictated her answers to a ninth-
grade student who wrote them
on her behalf.

stretcher; MLA Roopa assures support

- ;E

Willpower and courage ensure
success, says Suresh Kumar

V VELAYUDHAM @ Kolar

“COURAGE, motivation and

power will definitely yield good re-
sults,” said former education minis-
ter Suresh Kumar. He was speaking
to reporters after visiting Kusuma, a
class 10 student who wrote her SSL.C
examination by travelling to the
exam centre in an ambulance despite

sustaining severe injuries in a

accident. Praising her determina-
tion, Suresh Kumar said that her
spirit remained undeterred even in
the face of pain and treatment. “I
met a girl who embodies courage and
self-confidence. I was also inspired to
read about three or four students in
the newspapers who appeared for ex-

ams despite hardships and Kusuma
is one among them,” he said.

He added that he decided to per-
sonally meet the student and accord-
ingly visited Chinnaganahalli in
KGEF. He also appreciated her par-
ents for their support and lauded the
Education Department for making
necessary arrangements.“Despite
continuous treatment and pain, she
never thought of skipping the exami-
nation. This reflects her inner
strength,” he said.It may be recalled
that the Education Department fa-
cilitated her exam arrangements.
District Surgeon Dr Suresh Kumar
ensured ambulance support and as-
sured continued assistance for her to
write examinations.

will-

road

Former education minister Suresh Kumar with Kusuma, a class 10 student who wrote her SSLC
examination by travelling to the exam centre in an ambulance | express

Indira Canteens face serious crisis due to
long-pending payments to contractors

BKLAKSHMIKANTHA @ Mysuru

THE Indira Canteen scheme-- a
flagship welfare initiative
launched by Chief Minister
Siddaramaiah to provide hygi-
enic, subsidised and nutritious
meals to the poor and working
class with the goal of a hunger-
free Karnataka-- is facing a se-
rious crisis in his home district
of Mysuru.

The issue stems from long-
pending payments to food con-
tractors, which have reportedly
remained unpaid for nearly a
year.

According to the latest data
available with TINSE, Mysuru
district has a total of 26 Indira
Canteens. Of these, 14 fall un-
der the Mysuru City Corpora-
tion (MCC), while one canteen
each operates under Nanjan-
gud City Municipal Council,
Hunsur City Municipal Coun-
cil, Hootagalli CMC, KR Nagar
Town Municipal Council
(TMC), Bannur TMC, T Nar-
asipura TMC, Periyapatna
TMC, HD Kote TMC, Sargur
Town Panchayat, Bogadi Town
Panchayat, Kadakola Town
Panchayat, and Rammanahalli
Town Panchayat.

The total pending dues to
food contractors in the district
exceed Rs 4.49 crore. The Dis-
trict Urban Development Cell
(DUDC) stated that Rs 2.82 crore
is pending for six canteens un-
der Package-1 (from October

2024 to January 2026), while Rs
32lakh is pending for eight can-
teens under Package-2 (from
December 2025 to January
2026). Both these packages fall
under the MCC jurisdiction.
In the taluks, Rs 25.50 1akh is
pending from May 1, 2025 to till
date for canteens coming under
Nanjangud CMC, Rs 15 lakh
pending from May 1, 2025, to till
date for canteens coming under
Hunsur CMC, Rs 3.27 lakh
pending from January 1, 2026,
to till date in Hootagalli CMC,
Rs 15 lakh pending from May 1,
2025, to till date in KR Nagar
TMC, Rs 1.291akh pending from
January 1, 2026, to till date in
Bannur TMC, Rs 15 lakh pend-
ing from May 1, 2025, to till date

in T Narasipura TMC, Rs 10.51
lakh pending from May 1, 2025,
to till date in Periyapatna TMC,
Rs 6.79 lakh pending from May
1, 2025, to till date in HD Kote
TMC, Rs 7.501akh pending from
May 25, 2025 to till date in Sar-
gur Town Panchayat, Rs 101lakh
pending from May 1, 2025, to till
date in Bogadi Town Panchay-
at, Rs 13.25 lakh from May 1,
2025, to till date in Kadakola
Town Panchayat and

Rs 10.82 lakh pending from
October 1, 2025, to till date in
Rammanahalli Town Panchay-
at. When TNIE contacted Dep-
uty Commissioner G Lakshmi-
kantha Reddy, he said that he
will verify with the
officials concerned.

A view of Indira Canteen at CADA premises in Mysuru on Saturday | unAYASHANKAR'S

Depts told to ramp up
patrolling to curb
summer forest fires

EXPRESS NEWS SERVICE @Kolar

KARNATAKA Raitha Sangha state vice-
president K Narayana Gowda has urged
the Forest and Police departments to de-
ploy more personnel for patrolling, alleg-
ing that miscreants are intentionally set-
ting fire to dry vegetation during summer,
leading to the destruction of several acres
of forest land. Gowda said the summer
season has commenced and the district is
already facing water scarcity. He noted
that the lack of trees has contributed to
reduced rainfall in the region.

“During summer, miscreants are throw-
ing fire on dried plants in forest zones in-
tentionally, often under the influence of
alcohol,” he said. He appealed to forest of-
ficials and police to intensify patrolling,
adding that those responsible for starting
the fires should be arrested.

On the issue of water scarcity, Gowda
called upon the district administration
and all elected representatives to hold reg-
ular meetings to address the crisis.

VILLAGERS PANIC AS TIGER SIGHTED NEAR
CHANNAMALLIPURA VILLAGE IN GUNDLUPET

Mysuru; A tiger sighting near Channamallipura
village in Gundlupet taluk in Chamarajanagar
district has caused concern among residents.
The village lies adjacent to the Bandipur Tiger
Reserve, and villagers have reported the
movement of an adult tiger in agricultural
fields over the past few days. Fearing for their
safety, many have been reluctant to venture
into their fields and have urged forest officials
to capture the animal. Responding to these
demands, forest staff from the Maddur range,
along with camp elephant Jayaprakash,
launched a combing operation from Friday.
Drone cameras are also being deployed.

EXPRESS READ
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interfering in administrative matters, Patel further claimed

Onedies as
KSRTC bus hits car

that the MLA was disturbing peace in the constituency by
raising unnecessary issues. “The time will come to teach him
a lesson,” he added.On a separate note, Patel said he would
raise the issue of commercial LPG cylinder shortage in Par-
liament and draw the Centre’s attention to the problem.

Hassan; One person was
killed on the spot and
two others were injured
seriously when a KSRTC
bus hit a car near
Kodanahalli Cross in
Belur taluk on Saturday.
The police said that the
deceased has been
identified as Deekshith
(29). The injured
Rudresh, Anil and
Kumar have been
recovering at HIMS
Hospital in Hassan.
Rash and negligence
driving by the drivers of
both vehicles is said to be
the reason for the
accident. ENS

WESTERN RAILWAY

MATERIAL MANAGEMENT DEPARTMENT

VARIOUS MATERIALS SUPPLY
E-PROCUREMENT TENDER NOTICE No. 5/14/2026 Date 16.03.2026

T.0.0.
14-Apr-26
13-Apr-26

5.H.|Tendear Bho
g2 | 22261428
93 | 22265004

Short Description of item

izl_ngar Contact and Flexible Sll:huntﬁ.ss-l-'.-'
Supgply, Installaton and Commissioning of
24 VDC Twin Beam LED Haad Lighd

92 | 4265622 |Fire Ratardent Fabsic, Widsh 120 =2 Cmes | 18355 Mir | 13-Apr-26

CORRIGENDUM

Please read the quantily as "1755 Sael” for the ender notice no 5132026 dated:
11 D3E.2026 &l S, Mo, 38

Cuantity
478 Nos
220 Nos

Regarding detailed notice EMD, Purchase reasinctions and delailed
tender conditions, please visil website www.lreps.gov.in and
wr.indlanrailways.gov.in 1238

Like wus on: f] facebook. comMiesternily » Follow us on: B X comWesiernRly

unNC T
___CHANGE OF NAME
|, GAGAN RANKA Sio Narendra
Kumar ranka, residing at Flat No.
C-3, 3rd Floor, No 16, 13th Cross,
Adipampa Road, Vanivilas
Mohalia, Mysuru - 570002, have
changed my name from
GAGAN NARENDRA RANKA
1o GAGAN RANKA
vide affidavit swom before
Wotary C R Seetharam. Mysuru,
Diated 11-03-2026

I¥ THE COURT OF THE SEMIOR CIVIL
JUDGE AND JMFC AT HOSAKOTE
0.8, NO, 56212022

BETWWEEM: Smt Muniyamma dead by Lrs
.. Plaintiffs
And
Sri Rajappa end others  ..defendants
NOTICE TO DEFENDANT Mo, 4 and &
4. Smit Savithramma Do
Late Doddamunivappa, Aged about 23
years, Rifal Siddapur Village, Nandaged
Hiznll, HosaXabe Laluk
5. Munirathnamma Cvio Late
Daddkamuniyippe, Aged aboul 52 years,
Riat Slddapur Villsge, Mandagudi hobil|
Hosakote aluk
WHEREAS the plainfllT has instibuted
lhe abawe sull for a decree of parmansnl
injunciion and other ralisfs on the file of
Senior ¢lwil judge and JMEC at Hosakole
ggainst you Bnd other defsndants (n
respect of the plaint schedula propearty,
you are here - by summangd 1o appear
befors this Hon'ble Courl in persons or
by wour plesdens duly insinicled and
able o anewer all metedal queston
relating to tha plaint schedule proparty
an the 23 diey G4 2026, al 11 0" Clock
in the forenoon fo anawer the claim, Take
notica that in dafeult of your appesranca
on the day beloee menlioned, The aboye
suit will be heard and determined in your
abzenca,
SCHEDULE
All thet plece and parcel of agricuetural
land bearing 5y no B, messuring 5 acrm
16 Eunas (including 5 gunda Karab)
sifuabed at Siddapura Villege, Mandagued
Hobl, Hosakole Taluk Bangalora
rural district and bounded on East by
Road, West by @ Land belonging to Sd
Munirazapgpa, Morth by @ Road and Sowth
by :Govarnment achonol,
Given under may heand and the seal of
Court on Lhis the D3 day of 03-2026
By arder of the cowr
Sd!- Sheristedar
Sunior Civll Judge & JMFC, Hoskote
Agdvocate for Plaintitf
Arun A Gadag, Advocate
affice Mo, 45, 4ih Floor, SNS Plazs,
Shivanand Circle, Bangabore - S50001

FORM B - PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. SRIYA FARMS AND FEEDS PRIVATE LIMITED

RELEVANT PARTICULARS

1 | Name of corporate debtor | M/ Sriya Farms and Feeds Puvt, Lid.

o Dabe of incorporation of

| 17th April, 2015.
corporate debtar |

3 | Authority under which | Registrar of Companies, Bangalore

corporate debtor is |
incorporated | registered !
i

4 | Corporate dentity Number |
Limated Liability lentificabion: | U0SO00KAZOT1SPTCOTIRTS
Number of corporate debfor |

| Mo.Z08/B, 15t Stage, HBR Layout,
{ 2nd Block, B0 Feet Main Road,
| Bangatore, Karnataka - 560043

5 | Address of the registered
affice and principal office
iif-any) of corporate debtor

- 16th March, 2026 [Liguidation ordered
{ by NCLT on 17th March, 2026 |

| 17th March, 2026 [Order received
| on 20th March, 2026]

b | Date of closure of insolvency
resglution process

T I._in;un::a1||_':-ll comrrenCemEnt
date of corporate debtor

[ M5, 3PP Insolvency Professionals LLP
' Heg rnIBEIAPE -0 143/ 1Pa-1202 8-

{ 23/50033

{ My's, SPP Insolvency Professionals LLP,
| Znd Floor, CODIS5IA, G.0. Naidu

[ Towvers, Hugur Roac,

| Coimbatore - 541 018

Ph, No: +971-34888-1 0404

Mall tossmya. hqEgmal.com f
ipeadmins pparoups. com,

1ath &peil, 2036,

B | Mame and r-e:e_.]-:,qf.,ﬂil;,:-rl FILmoer
af the insolvancy professional
EIC':-'I'I-Q % |I|:|.|JI|:|3HJF

9 | Address.and e-mail of the
liguidator, a5 registered
with the Board

Address and e-mail to be used
for correspondence with the
ligguidator

11| Last date for submission of
claims

1%

Motice s |‘l|_'r|:-_'i_:|:|f given that the Mational Company Law Tribiesal, HI.:'r'lqu:ill.th
Benich has ordered the commencement of rquidaton of MY's Sriya Farms and
Feeds Private Limited on 17th Marnch, 2026

Mote  Applicable forms can be downloaded from the following portal;
wwibbi govin = Resources == Downloads == Forms under 168
-Il_lqul-:ldtiﬂn Proscess) ch:'t_p.||.11lq:-r|:f._ 201R

The stakeholders of M/s.Sriya Farms and Feeds Private Limited are heraby
called upan to submil ther claims with proof on or befane 16th Apnl, 2026
10 the |||'|uu't|.1hf‘:|r at the address mentionad .‘:L}bin‘d il Mo, 10

The financial creditors shall submit their glaims with preof by electronic
means only. All other creditors may submit the claims with the proof in
person, by post or by electronic means.

Subrission ot talse or misleading proof of claims shall attract penalties.

|In case a stakeholder does not submit its claims during the bguidation
process, the claims submitted by such a stakeholder during the corporate
insalvency resolution process under the Inselvency and Bankruptcy Board of
India {Inselvency Resolution Process for Corporate Persons) Regulations,
2016, shalf be deemed to be submitted under section 38,

Crate 21.03.2026
Place ! Coimbatore

A Mﬁh.\hnrj.{llﬂ Suresh B

Designated Partmer and Authonezed Signatony

WS, SPF Insalvency Professionals LLP [IPE] acting as
Liquedatar of M/s.Sriva Farms And Feeds Private Limited

AFA Mo AA1/L0033/02/300626/ 20056 validupto 30.06.2026

WESTERN RAILWAY - BHAVNAGAR DIVISION

VARIOUS ENGINEERING WORKS
E-TENDER NO: 293-2025-26 TO 299-2025-26
Sr | E<Tender Tender
No. N, Name of Work Value(Rs.) EMD Rs.
293 Provizgion of goods shed related faciliies at Bhavnagar -
1 | 2026.26 | Timber Depotgoods shed. 8,27,00,803.90 | 5.62,500.00
At Bhavnagar Division: Improvement and renovation to
; quarters and Major and Minor Railway Colonies under
2 2025-25 ADEN (Works) Bhavnagar Jurisdiction. 4,50,00,197.02 | 3,75,000.00
| Civil work of Dhola Junchion -Bhavnagar Terminus
295- section-Creatlon of ziding faclities for track machine ne | e
3 2025-26 | siding at Bhavnagar Para and Bhavnagar Terminus i R
I station,
4 EEIEEQEE::.EE | Construction of 30 Type-ll quaders at Dhola sub division, | 6,75,22.274.85 | 4,87.600.00
R . .
g 506 - Limbdi- Upgradation of stalion. 167 87 992 02 - 228 900,04
58, Sihar Junclion- Extansion of Platiorm Na. 1 1o facilitate
B 025-26 | divyangian board 24 coaches train. 1.28,22 56715 | 2,14.100.00
200, Botad Junction:- Providing 17 Units new type -l Quarters ' :
7 ong5.26 | fortrack machine staff 4.43,12,156.31 | 3,71.600.00
For All above Tender : Bidding Start Date: 30/03/2026 Date of Bidding Closing: 13/04/2026 NIT has
been uploaded on Date ; 201032026 railway website www.ireps.gov.in BB 314

Like us on: [ facebook comMWesternRly « Follow us on; EM twitter.com/WesternRly
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